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Shri Karmarkar: Because there is
no anxiety that any internal supply
will be affected.

Shri Muniswamy: May I know how
many varieties of castor oil are there?

Shri Karmarkar: Government are
aware of only one variety of castor
nil,

Mr, Deputy-Speaker: Next question.
Hon. Members must get up in their
seats if they are anxivus to put the
question. therwise, I will pass on
to the next question.

Shri Rishang Keishing: No, 1964.
ForestT ReservaTiON IN N.E.F. AGENCY

*1964. Shri Rishang Keishing: Wil
the Prime Minister be pleased to state:

(a) whether Government have any
forest reservation in the North East
Frontier Agency;

(b) if the repiy to part (a, above
be in the affirmative, whether any
compensation is paid to the owners of
such land now under the Forest
Department; and

(c) whether any benefit or income
derived from the Forest reserved by
Government is in any way shared with
the villagers in the forest areas?

The Parllamentary Becretary to the
Prime Minister (Shri J. N. Hasarika):
(a) Preliminary notifications have
been issued in respect of 13 forests
proposed to be constituted as reserves.
Final notification awaits disposal of
settlement proceedings,

(b) and (¢). Two forests belonging
to the Chiefs of Namsang and Borduria
in the Tirap Frontier Tract, are being
adaministered by the North-East Fron-
tier Agency Forest Department accor-
aing to the terms of an agreement
under which the net pruceeds are
snared between Government and the
respective Chiefs, The Chiefs are re-
quired, under the terms of the agree-
ment. to spend a portion of their share
of revenue for the welfare of the tri-
bal people.

Shri Rishang Keishing: May I
know how many tribal villages are
there nearabout and within the forest
reservation area and may I know also
whether any special facilities for cul-
tivation, house gsites, collection of
building materials and safeauard:
against forced labour are provided to
these people?

Shri J. N. Hazarlka: I should like
to have notice.
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Shri Rishang Keishing: Under what
cuonditiong are the services of the trw
bal people nearabout or within the
1orest reservation areas genera'ly ac-
quired?

Mr, Deputy-Speaker: The question
does not relate to that The question
is about Forest reservation in N.E.F.
Agency. Are We to Ro into the condi-
tions of service, employment, etc.? No,
1 shal] proceed to the next question if
the hon. Member hag no more gues-
tions.

Shri Rishang K : In the for-
est reservation area the nearabout
neighbouring villages, services of the
tribal people are required and under
the British rule, they used to be for-
cibly acquired........

Mr. Deputy-Spuker: Why should
the hon. Member presume that It is
forced labour?

Shri Rishang Keishing: I want to

know whether any such system pre-
vails,

Mr, Deputy-Speaker: That does not
arise out uf the question.

The Prime Minister (8hrl Jawahar-
lal Nehru): We have made every
effort to put an end to that system I
cannot say absolutely that in any cor-
ner of these forest areas, it does oc-
casionally occur, But, it is Govern-
ment's policy to discourage it by all
means.

PRIORITIES FOR ITEMS OF IMPORT

*1966. Shri 8. N. Das: (a) Will the
Minister of Commerce and Industry be
pleased to state the order of priorities
drawn ulP for import of various cate-
gorieg of goodg from foreign countries
for the year 135

(b) What was the order of priorities
followed during the year 18527

(c) Did the order of prioritles drawn
up, apply equally to Government pur-
chases as well as to imports on private
account?

The Minister of Commerce (Shri
Karmarkar): (a) The oraer of priori-
ty generally observed in determining
the import policy is as follows:—

(1) (i) Raw materials for essentia!
industries.

(ii) Spare parts and accessories
and Capital goody for replace-
ment and maintenance of es-
sentlal industries.

(lif) Corsumer goods essential
for the life and health of the
community.
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(2) Other raw materialsg and other
Capital goods.

(3) Otlier essential goods.
(4) Non-essential and luxury goods.

(b) The same policy was rollowed
during 1952,

(c) The priority referred to ‘n_reply
to part (a) above applies only to
rommercial imports for which the
policy is framed every half year. The
priority for Government purchases is
determined by the urgency of the de-
mand.

Shri 8. N, Das: May I know whe-
ther it is a fact that this year a reduc-
tion has been made in the import of
luxury goods?

Shri Karmarkar: No re'axat.on hac
been made. My hon. friend obviously
refers to the fact that a few iiems
have been put in the schedule fuvr a
higher impuort duty. That does not
mean any relaxation.

Shri Dabhi: May I know whether
items that are categories of goods
«vhose imvort is prohibited.

Shri Karmarkar: There are a few
items that are prohibited. I should
like to have notice.

Shri Radha Raman: Under the dif-
ferent categories, what amount of
goods were imported?

Shri Karmarkar: =1 should 'ike to
have notice.

ANTI-INDIAN PROPAGANDA BY RADIO PAKISTAN

*1967. Prof. D. C. Sharma: Will the
Prime Minister be pleased to state:

(a) whether any anti-Indian pro-
paganda is being carried on by the
Radio Pakistan or any other Radio
Station controlled or assisted by the
Pakistan Government; and

(b) if so, the steps that are being
taken to counter-act the same?

The Prime Minister (Shri Jawahar-
:Tl Nehru): (a) Yes, from ‘ime to
me,

(b) Whenever any serivus exainples
of anti-lndian propaganda cume to
notice, we protest to the Government
of Pakistan; and when necessary con-
tradictions are also issued either by
the Government of India or the State
Governments concerned.

Prof, D. C. Sharma: May I know if
there has been any change in the tone
of this oropaganda for the better since
the recent political develooments in
Pakistan?
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Shri Jawgharlal Nehru: I have not
followed it very closely myself. But,
I imagine that there has been a change
for the heftter,

Prof, D. C. S8harma: May I draw
the attention of the hon. Prime Minis-
ter to a news item which appeared in
the Press that the Minister of Health
in the NW.F.P,, Mr. Kiyani, was still
talking about jehad and all that kind
of things?

Shri Jawaharlal Nehru: Yes, Sir.

There are many people who still talk
in that way,

Shri Jaipal Singh: When we make
contradictions, do we use the All India
Radig also?

Shri Jawaharlal Nehru: Occasionally,
yes; when considered necessary.

Shri N. M, Lingam: May I know it
the Pakistan-inspired Azad Kashmir
Radio is heaping abuses on the Prime
Minister while the Pakistan Govern-
ment is trying to show to the world
that it is extending its hand of friend-
ship to India?

Shri Jawahgrlal Nehru: I am afraid
I do not listen to the Pakistan-inspired
Azad Kashmir Radio, It is quite a
possibilty, That Radio has acguired
a certain notoriety in the extreme
vivlence and unreliability of its ut-
terances.

U.N. HiGH COMMISSIONER FOR REFUGEES

*1968. Sardar A. S. Salgal: (a) Will
the Prime Minister be pleased to state
whether a High Commissioner for re-
fugees has been appointed by the U.N.
to take over some of the functions of
:?e ,Internati,onal Refugees Organiza-

on?

(b) If so, where will the office be
gset up?

(c) Have Government expressed
any views on this appointment?

(d" What are those countriez which
have agreed to participate in this?

The Prime Minister (Shri Jawahar-
lal Nehru): (a) Yes; the United
Nations Genera! Assembly, at i*s 5th
Session held in 1050, elected a High
Commissioner for Refugees for a
term of 3 years from 1st January 1951,
The International Refugees Organiza-
tion has been wound up and its func-
tions have been taken over by the
U.N. High Commissiovner for Refugees
from that date.

(b) At Geneva,





